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LEGISLATIVE ASSEMBLY

NATIONAL CAPITAL TERRITORY OF DELHI
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(Brief summary of proceedings)

Wednesday, 29 March 2023 / 08 Chaitra 1945 (Saka)

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair

11.05 AM Special Mention (Rule-280):

The following Members raised matters under Rule-280 with the permission of the
Chair.

1. Shri Naresh Yadav 9. Shri Somnath Bharti

2. Shri Pawan Sharma 10. Shri Surendra Kumar

3. Shri Parlad Singh Sawhney 11. Shri Jai Bhagwan

4. Shri Jarnail Singh 12. Shri Rituraj Govind

5. Shri Om Prakash Sharma 13. Shri Mohan Singh Bisht

6. Smt. Bandana Kumari 14. Shri Abdul Rehman

7. Shri Sanjeev Jha 15. Shri Kuldeep Kumar

8. Shri Ramvir Singh Bidhuri, Hon’ble  16. Shri Durgesh Kumar
Leader of Opposition. 17. Smt. Raj Kumari Dhillon

(Hon’ble ~ Minister ~ of  Finance  18. Shri Ajay Dutt
intervened and made a brief statement.
Hon’ble Minister of Education also
intervened and made a brief statement.)

12.03 PM  Short Duration Discussion (Rule-55) :

12.13 PM

Ms. Bhavna Gaur, Hon’ble Member initiated discussion on “situation arising on
account of increase in serious crimes and deteriorating circumstances of women
security in Delhi’.

The Hon’ble Members of Opposition Party started arguing with the Chair and
demanded that their Notices be taken up for Discussion.

The Chair informed the Hon’ble Members that the more important and pressing issue
of women security in Delhi will be taken up for Discussion. However, the Hon ble
Members of Opposition Party continued argue with the Chair and disrupted the
proceedings of the House continuously.

12.08 PM: As per directions of the Chair, the Marshalls escorted Shri Mohan Singh
Bisht, Hon ble Member out of the House.

The Chair requested the Hon ble Members of Opposition to withdraw from the House.
However, the arguments with the Chair continued.

12.10 PM: As per directions of the Chair, the Marshalls escorted Shri Jitender
Mahajan, Shri Ajay Mahawar and Shri Om Prakash Sharma, Hon’ble Members out of
the House for disrupting the proceedings of the House.

The Hon’ble Members of the Opposition Party still continued to argue and shouted
slogans.

12.12 PM: As per directions of the Chair, the Marshalls escorted Shri Ramvir Singh
Bidhuri, Hon’ble Leader of Opposition, Shri Abhay Verma and Shri Anil Kumar
Bajpai Hon’ble Members of Opposition Party out of the House as they continued to
argue with the Chair and continuously disrupted the proceedings of the House.

Short Duration Discussion (Rule-55) continued:
Ms. Bhavna Gaur, Hon’ble Member continued her speech
The following Members participated in the Discussion:
1. Shri Rajendra Pal Gautam
Smt. Bandana Kumari
Shri Parlad Singh Sawhney
Smt. Raj Kumari Dhillon
Shri Shiv Charan Goel
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6. Smt. Rakhi Birla, Hon’ble Deputy Speaker
(12.51 P.M.: Shri Vijender Gupta, Hon’ble Member of Opposition Party resumed
his seat in the House)
7. Shri Vijender Gupta
Smt. Atishi Marlena, Hon’ble Minister of Social Welfare replied to the
discussion.
Announcement by Chair:
The Chair stated that in the sitting of the House held on 27.03.2023, he had informed
that Finance Department had conveyed vide letter dated 22.03.2023 that which
Principal Secretary (Law, Justice & Legislative Affairs) shall be the Administrative
Secretary and HOD of Delhi Legislative Assembly.
The Chair informed the House that he had received an information from Hon’ble
Minister of Finance that above noted letter had been withdrawn. The Chair thanked
Shri Kailash Gahlot, Hon’ble Minister of Finance and also requested him to initiate
necessary steps to grant financial autonomy to Delhi Legislative Assembly.
The Chair adjourned the House till 02:00 PM for Lunch.

House reassembled.
Hon’ble Speaker in-Chair.

Motion of Confidence:
Shri Arvind Kejriwal, Hon’ble Chief Minister moved the following Motion with
the leave of the House:
“This House expresses its confidence in the Council of Ministers.”
The following Hon’ble Members participated in the Discussion:
1. Shri Sanjeev Jha

2. Shri Somnath Bharti

3. Shri Anil Kumar Bajpai

4. Shri Rituraj Govind

5. Shri Durgesh Kumar

6. Shri Ramvir Singh Bidhuri, Hon’ble Leader of Opposition

Shri Arvind Kejriwal, Hon’ble Chief Minister replied to the discussion.

The Motion was put to vote and adopted by voice vote.

The Chair informed the House regarding updation and availability of data related to
Assembly Questions from 2008 onwards in a comprehensive and detailed format.

The Chair also congratulated Shri Sadanand Sah, Deputy Secretary and Shri Siddharth
Singh, Ms. Yamini Saxena, Shri Ashish Kumar and Shri Munjesh Rana, Fellows of
Delhi Assembly Research Centre (DARC) and others for this project.

The Chair and the House congratulated Shri Durgesh Kumar, Hon’ble Member on his
marriage.

Directions/Ruling by Chair:

The Chair gave a Ruling regarding presence of Officers and furnishing of information
to Assembly and its Committees and stated that any defiance of the Directions/Ruling
would be referred to Committee of Privileges.

The Chair also directed that a copy of the Directions/Ruling be sent to Chief
Secretary, Delhi.

The Chair expressed his gratitude to the Hon’ble Chief Minister, Hon’ble Ministers,
Hon’ble Leader of Opposition and Hon’ble Members before adjourning the House
sine-die. The Chair also expressed thanks to the staff of Assembly Secretariat, Officers
and staff of various Departments of Delhi Government, Security Agencies and Media
for their cooperation in the smooth conduct of the Budget Session of the House.

National Anthem — Jan-Gan-Man
The Chair adjourned the House sine-die.

Raj Kumar
Secretary
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